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Ref:-

Sir,

Copy to i

Smti layashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jaspat Singh,
Principal Judge, Family Court.
Barpeta.

With reference.to the above, I am directedgran^ted commuted teave I
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Commuted Leave.

Your tetter No. FCB/tBlLV/202s/2g dtd. 16.07.2025

Dated Guwahati tne 2L$nuan/,2g25.

yours faithfully,
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JT. REGISTRAR (VIGITANCE)
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1. The Principal Accountant General r/aRF\

./lloT"rion. Copy of tn" .ppGirn' tn,i[rl,ri\2. rne project Manager, Gauhati f_lign Co;rt.

Assam, Beltola, Guwahati-29,
Ded format is enclosed herewith

for
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